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Central Administrative Tribumal
Principal Bench: New Delhi

OA NO. 38072063
MA NO, 405/2003

New Delhi this the 19th day of August, Z60=

Hoh thhe $hel Kuldip Singh.. Wembew (1)

Dr. %.8. Sharma,

EXx. Vice Principal (Retd.),
Kendi-iva Vidyalava,
Mathura - Cantt.

Residential Address:

@ar.No. 48-A, Kadamb Vihar,

Post Office Haad,

Distt.

District = Mathura (U.P.) Applicant

’I (By Advocate: Shri D.N. Sharma)
A~ J/

Versus

1, Union of India through
The Secretary to the Govt. of India, Ministry of HRD,
Kendriya Vidyalaya Sangathan B angh,
Shas il Bhawan,
New Delhi .

2. The Commlissioner,
Kendriya vidyalaya Sangethan,
18, Institutional Area,
Shaheed Jeet Singh Marg,
New De2lhi-110 016.

3. The Superintendent (Accounts),
Kendiriya vidyalaya Sangathan,
(Provident Fund Sectionl),
%4 18 Institutional Area,
‘ Shaheed Jeet Singh Marg,
.% New (elhi-110016. Respondents

\‘\ (By Advocate: Shri $. Rajappa)

O R D ER (Orall)

Hom Wble Shrid Kuldip Singh.Memben €J)

Counsal for applicant seeks permission to withdraw

the CA., Accordingly, OA is dismissed as withdrawn.

{ KUL[DIP bleH )
Member £.0)




